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7. Ceftified copy of this Order to be handed over to the Petitioner and Respondent
of this Petition so that this order can be communicated to the Auditor.

B. Matter listed for hearing on 20.02.2018.

BHASKARA PANTULA MOHAN
Member (ludicial)

Date : 24.01.2018
ug

M.K. SHRAWAT
Member (Judicial)
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